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I. BACKGROUND OF THE MATTER 

3. That this O.A. pertains to the pivotal issue of defining and demarcating 

the Flood Plain Zone of River Ganga and its tributaries in the State of UP 

especially in reference to the River Ganga (Rejuvenation, Protection and 

Management) Authorities Order, 2016 and the action taken by the 

authorities for protecting the Flood Plain Zone. 

 

 

4. That the present matter was last listed for hearing on 10.02.2026, wherein 

the Hon’ble Tribunal directed as under: 

“2. Learned Counsel appearing for State of UP submits that work of 

demarcation of flood plain with ground truthing and putting up the pillars 

in the stretch under consideration will be completed by 31.03.2026 within 

the timeline.”  

 

5. That it is submitted that in compliance of the aforementioned directions, 

the further progress report with respect to the same is herein as under.  

 

6. That, in total, 7,350 flood plain boundary pillars were required to be 

fixed across 13 districts of the State of Uttar Pradesh.  

 

7. That the process of physical demarcation of the flood plain of River 

Ganga under Segment-B, Phase-II (stretch from Unnao to Ballia), 

involving the fixation of 7,040 boundary pillars across 13 districts of 

the State of Uttar Pradesh, has been substantially completed, except for 
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a remaining stretch of approximately 50 kilometres falling within District 

Prayagraj as the same has encountered obstruction on account of strong 

protests and resistance from residents of the adjoining areas. 

Copies of the photographs of the pillars fixed have been annexed herewith 

as ANNEXURE R-1. 

 

8. That the physical demarcation work in District Prayagraj is presently 

under progress. It is submitted that, out of the total proposed fixation of 

1,210 boundary pillars along a stretch of 250 kilometres in District 

Prayagraj, 900 pillars have already been fixed covering 

approximately 200 kilometres of the stretch. The remaining 310 

pillars are yet to be fixed over the balance stretch of approximately 

50 kilometres.  

 

9. It is further submitted that, for completion of the aforesaid work, the 

Irrigation Department vide letter dated 26.12.2025 requested the District 

Magistrate, Prayagraj to issue necessary directions for deployment of 

adequate police force for ensuring smooth execution of the demarcation 

process. That thereof, the District Magistrate, Prayagraj vide letter dated 

31.12.2025 addressed to the Police Commissioner, Prayagraj, requested 

provision of the requisite police force. It is submitted that the said police 

force has been deployed and the remaining demarcation work is likely to 

be completed by 15.06.2026 as per the letter dt 15.05.2026 of the 

Executive Engineer, Flood Works Division, Prayagraj. 
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Copies of the letters dt. 26.12.2025, 31.12.2025 and 15.05.2026 have 

been annexed herewith as ANNEXURE R-2, ANNEXURE  R-3 AND 

ANNEXURE R-4. 

 

II.  PROGRESS WITH RESPECT TO THE TRIBUTARIES OF GANGA 

 

7. That further it is submitted that the progress report with respect to the tributaries 

of Ganga is herein as under: 

 

 

S. 

No. 

 

 

Name of 

River 

 

Chief Engineer 

Concerned with 

Flood Plain Zone 

Delineation 

 

 

Stretch 

Reference 

of 

Hon’ble 

NGT O.A. 

Final Date 

for 

Completion 

of Flood 

Plain Zone 

Delineation 

 

1 

Ganga 

(Segment B 

Phase-1) 

Chief Engineer, 

Ganga 

 

Bijnor to Kanpur 

 

200/2014 

 

Completed 

 Ganga 

(Segment B 

Phase-2) 

Chief Engineer, 

Information System 

Organization 

 

Unnao to Ballia 

 

200/2014 

 

Completed 

2 Yamuna 
Chief Engineer, 

Ramganga 

Asgarpur to Etawah and 

Shahpur to Prayagraj 
673                                                                                                                                                            

/2018 

Completed 

3 Kali (East) 
Chief Engineer, 

Ganga 

Muzaffarnagar to 

Gulawathi 
673/2018 In Progress 

4 Varuna Chief Engineer, Son Rameshwar to Varanasi 
673/2018, 

483/2022 
In Progress 

5 Hindon 
Chief Engineer, 

Yamuna 

Saharanpur to 

Ghaziabad 
673/2018 In Progress 

6 Gomti 
Chief Engineer, 

Sharda Sahayak 
Sitapur to Varanasi 673/2018 31.03.2027 

7 Ramganga 
Chief Engineer, 

Eastern Ganga 
Moradabad to Kannauj 673/2018 Completed 

8 Betwa 
Chief Engineer, 

Betwa 
Hamirpur to Vagpura 673/2018 

 

Complete

d 

9 Ghaghra 
Chief Engineer, 

Gandak 
Barhalganj to Deoria 673/2018 In Progress 

10 Rapti 
Chief Engineer, 

Gandak 
Domingarh to Rajghat 673/2018 In Progress 

11 Sai 
Chief Engineer, 

Sharda Sahayak 
Unnao to Jaunpur 673/2018 31.03.2027 
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12 

 

Saryu 

Chief Engineer, 

Gandak / Sharda 

Sahayak 

 

Ayodhya to Ilfatganj 

 

673/2018 

 

31.03.2027 

13 Suvav 
Chief Engineer, 

Saryu-2 
Entire Length 433/2022 Completed 

14. Tedhi 
Chief Engineer, 

Saryu-1 

Chittora Lake to Lolpur 

Vikamajot 
402/2024 Completed 

15 
Budhi 

Ganga 

Chief Engineer, 

Ganga 

Chausana Village to 

Khwajapura 
511/2023 Completed 

16 Solani 
Chief Engineer, 

Ganga 

Raharanpur to Muzaffarnagar 
632/2022 Completed 

 

17 

 

Khokhri 
Chief Engineer, 

Yamuna 

Dongri Dam to confluence 

with Sindh River 

 

201/2024 

 

Completed 

18 Pandu 
Chief Engineer, 

Ramganga 
Entire Length 985/2019 In Progress 

19 Noon 
Chief Engineer, 

Ramganga 
Entire Length 985/2019 In Progress 

20 Sengur 
Chief Engineer, 

Ramganga 
Entire Length 985/2019 In Progress 

21 Assi Chief Engineer, Son Entire Length 483/2022 In Progress 

22 Ishan 
Chief Engineer, 

Ramganga 
Entire Length 515/2023 In Progress 

23 Kali (West) 
Chief Engineer, 

Ganga 
Entire Length 515/2023 In Progress 

24 Krishni 
Chief Engineer, 

Ganga 
Entire Length 515/2023 In Progress 

III. STATUS OF PHYSICAL DEMARCATION OF RIVER YAMUNA 

8. That with respect to river Yamuna the status is as under: 

● The delineation work has been completed. 

●  The project has been formulated and duly approved by the Chief 

Engineer Committee. 

● That the Total Stretch from Asgarpur to Prayagraj is 1,056 kilometres  

● The project has been approved by the Technical Audit Committee of 

Flood Control Council of Uttar Pradesh Govt.  

● Project has been presented to the Steering Committee for approval. 
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